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(c) the steps being taken by the Gov­
ernment to impiementthe recommendations 
of the Committee?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRIRAMESH- 
WAR TT1AKUR): (a) and (b). A Study Group 
constituted by this Mnistty in March, 1991 
under the chairmanship of Sh. M J .  Pher- 
wani has recommended the following 
dal instruments for consideration.

(i) Non-Voting Shares

(ii) Detacheable Equity Coupons/ 
Warrants.

(m) Participating Preference Shares

(iv) Partidpattng Debentures

(v) Convertible Debentures with Op­
tions

(vi) ThirdPattyConvettibelDebentures

(vii) Mortgage Badted Securfties

(vifi) Convertible Debentures redeem­
able at premium

fix) Debt for Equity Swap

(x) Zero Coupon Convertble Bonds

(c) It is too early to indicate the steps 
since dedsions on the recommendations 
have not yet been taken.

[Bngtoft]

Openig of New Branches of Insurance 
Companies in Andhra Pftdesli

2560. PROF. UMMAREDDY VE- 
NKATESHWARLU: WiN the Minister of FI­
NANCE be pleased to state:

(a) the criteria for opening new 
branches of insurawQ companies;

(b) whether there is any proposal to. 
open new branches of Insurance Compa­
nies in Andhra Pradesh during the 1991-92; 
and

(c) if so. the details thereof, district- 
wise?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) Population, potentiality d  the 
area together with viability are the main 
criteria for opening of new offices of insur­
ance Companies.

(b) Yes. Sir.

(c) During 1991-92, new branch offices 
in the districts of fUuigareddy, Hyderabad, 
Mehboob Nagar, Vijayawada and Ni- 
zamabadliy the subsidiaries of the GIC, are 
being proposed.

[TranslatmiH

Fraud Cases In Banics

2561. SHRI JANARDAN MISRA: Will 
the Minister of FINANCE pleased to state:

(a) whether a number of gangs commit­
ting frauds w»h banks have been klentified 
during the last three months;

(b) if so. the details thereof;

(c) the States in whch these gsmgs 
were active; and

(d) the actnn so far taken by the Gov­
ernment against these gangs?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DAtBR 
SINGH): (a) to (d). Resenre Bank of India
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has reported that in September, 1991 afraud 
involving an amount of sdwut Rs. 250 lalchs 
in different branches of UCO Banic was 
repotted. On the basis of FIR lodged with the 
police, the police, have an-ested an Officer 
of Kalol branch and a Cleik of Navrangpura 
branch of UCO Bank, the suspected master­
mind and his accomplice. The Officer of the 
bank has been suspended from bank’s sew- 
ice. The concerned Clerk was already under 
suspenston for his involvement in another 
case of misappropriatton. Thet>ank has also 
requested the Central Bureau of Investiga- 
tton for detailed investigatkm.

NTC Mills Running In loss

2562. SHRI YASHWANTRAO PATIL: 
Win the Minister of TEXTIELS be pleased to 
state:

(a) the number d  N.T.C. miite whk:h are 
ninning in heavy toss;

(b) whether theGovernment have taken 
any deciskm about the future of these mills; 
and

(c) if so. the details thereof?

THE MINISTER OfVSTATE OF THE 
MINISTRY OF TEXTIELS (SHRI ASHOK 
GEHLOT) (a) During 1990-91, oul o l 1 »  
mills b) operatton under NTC, only 40 mills 
made cash profits and the remaining in­
curred cash bsses.

(b) to (c). In order to improve the per- 
fbrmanM of National TextBe Corporation, 
various attematlves are under consMera- 
tton. at various levels. However, no dedsbn 
has been taken in this regard.

[En0£s/4

Export of Engineering Qoods

2563. SHRI HARI KISHORE SMQH: 
WM the M in l^  of COMMERCE be pleased 
testate:

(a) whether the Government propose to 
provMe adequate assistance and incentives 
to help promote the export of engineering 
goods; and

(b) if so, details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI SAL­
MAN KHURSHEED): (a) and (b). Govern­
ment have already been providing adequate 
assistance and incentives to help promote 
the fficport of engineering goods. Some of 
the important incentives which were being 
given include grant of Cash Compensatory 
Support, provisnn of inputs for exports at 
internattonal prices, supply of export finance 
atconcesstonal rates, replenishmentlk»nce 
facility, import of capital goods at concess 
omal rate for export productkm, warehous­
ing facility for export to European countries, 
extenston of lines of credit to various coun­
tries for importing Indian engining goods and 
maritet entry support whch provkles finance 
for the product liabinty insurance for export to 
devek)ped maricets.

While the scheme to provkle cash 
Compensatory Support has been withdrawn 
ivoffl 3.7.91, addHkmal incentives have re- 
eenUy been made available for exports of 
engineering good and other ttems. Hlese 
additkMial incentives Include restnwtuting 
the replenishment scheme to provkle tor 
grant ol Exim Scrips in place of replenish­
ment foences at the uniform rate of 30% of 
f.o.b. value, grant of 10% additkmal Exim 
Scrips for exports of high tedinokigy engi­
neering products and strengthening and 
streamlining of the advance icence system.

GoM Smuggling

2564 SHRIKP. UNNIKRISHNAN: WHI 
theMfcibterofFMANCE be pleased tostete:

(a) whether smuggling of goM contin­
ues to be on the increase;




